
The 30th June, 2010.

No.LL(B).87/97/131.—The Meghalaya Municipal (Amendment) Ordinance, 2010 (No.3 of 2010)
is hereby published for general information.
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R. S. MOOSHAHARY,Dated Raj Bhavan,
GOVERNOR OF MEGHALAYA.Shillong, the 30th June, 2010.

L. M. SANGMA,Dated Shillong, Secretary,The 30th June, 2010. to the Government of Meghalaya,
Law (B) Department, Shillong.
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